29.03.2017 J-1 PROUNCEMENT OF JUDGEMENT( APPLT. JURISDICTION)

29.03.2017

AT 10.30 A.M

1. W.P.(c) 2409/2017

AT 2.15 P.M

1. CRL.A 765/2013

HIGH COURT OF DELHI
28TH MARCH,2017

COURT NO. 8
HON'BLE MS. JUSTICE HIMA KOHLI

SWARAJ INDIA SHANTI BHUSHAN, PRASHANT BHUSHAN
VS. STATE ELECTION P.S. SHARDA, SHAKTI BARDHAN
COMMISSION AND ANR. AMIY SHUKLA, SUMEET PUSHKARNA

SIDDHARTHA NAGPAL, SANJOY GHOSE

COURT NO. 29
EXTENSION BLOCK (FIRST FLOOR)
HON'BLE MR. JUSTICE S.P.GARG

SUNIL KUMAR NAVIN SHARMA, DIVYAA GARG
VS. STATE OF NCT KAMAL K. GHEI, SUNIL AHUJA
OF DELHI & ORS.

REGISTRAR (LISTING)



29.03.2017

AT 10.30 A.M.

28. O.M.P. 146/2009

29. O.M.P. 227/2009
I.A. 5524/2009

30. O.M.P. 298/2009

31. 0.M.P. 301/2011
I.A. 6340/2011

FOR PRONOUNCEMENT OF JUDGMENT

COURT NO. 24 (OS-B)

HON'BLE DR. JUSTICE S. MURALIDHAR

SOM DATT
BUILDERS-NCC-NEC (J.V)
Vs. NATIONAL HIGHWAYS
AUTHORITY OF INDIA

BHARAT HEAVY ELECTRICALS
LIMITED (BHEL)

Vs. BAJAJ ALLIANZ GENERAL
INSURANCE CO. LTD.

NATIONAL HIGHWAYS AUTHORITY
OF INDIA (NHAI)
Vs. ITD-SDB(JV)

THE STATE OF GUJARAT
Vs. ASHVIKA CONSTRUCTION PVT
LTD & ANR

*kkkkkkkk

ANUSUYA SALWAN,ANISHA
UPADHYAY, RENUKA ARORA,

KUNAL KOHLI,GUNJAN SINHA JAIN,
ARVIND MINOCHA, SANJEEV KALRA

MAHIKA VARMA, SURJENDU SANKAR
DAS, AVLOKITA RAJVI,

CICCU MUKHOPADHAYA, PARAG
TRIPATHI,ABHINAV MUKHERJI,S.
SHANKAR, TEJAS KARIA

GUNJAN SINHA JAIN,ANUSUYA
SALWAN, ANISHA UPADHYAY,
RENUKA ARORA, KUNAL KOHLI,
M.V. KINI & CO,PADMA
PRIYA,ARVIND MINOCHA, SUNIL
GAHLAWAT

PREETESH KAPUR, HEMANTIKA
WAHI,PUJA SINGH, SATYA PANDA,
BINA GUPTA, RANJIT RAUT
RUCHI MISHRA

(ORIGINAL JURISDICTION)
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